10.08.2018 J-1 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO. 33

(DIVISION BENCH-V)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE VINOD GOEL

AT 10.30 A.M

1. CRL.A.513/2017 SUNIL @ SONU PURNIMA ,AJAY VERMA
VS STATE HIREIN SHARMA

2. CRL.A.1130/2016 NEERAJ MANN RAHUL SHARMA
VS STATE ANRESH KAUSHIK

HIREIN SHARMA

3. CRL.A.158/2017 INDERJEET SAAHILA LAMBA
VS STATE HIREIN SHARMA

4. CRL.A.583/2017 SUBHASH PURNIMA,AJAY VERMA
VS STATE HIREIN SHARMA

COURT NO.15
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RFA 627/2018 SANJAY KUMAR GUPTA & ANR CHANDER LALL
VS SONY PICTURES NETWORKS SACHIN GUPTA
INDIA P LTD & ORS. SURABHI GROVER



10.08.2018 J-2 PRONOUNCEMENT OF JUDGMENT (APPLT.JURISDICTION)

COURT NO. 23
HON'BLE MR. JUSTICE VIBHU BAKHRU

AT 2.15 P.M.

1. W.P.(C)807/2016 DR. MEENA HARSINGHANI & ANR TARUN VERMA, PUJA SARKAR
CM. 3689/2016 VS. MEDICAL COUNCIL OF INDIA AMNDEEP KAUR, T. SINGHDEV,
& ORS. MICHELLE, JAWAHAR NARANG,

PANKAJ SETH, PRAVEEN KHATTAR,
BAPI DAS, L.D.S. UPPAL

COURT NO.12
HON'BLE MR. JUSTICE C.HARI SHANKAR

AT 2.15 P.M

1. W.P.(C) 4587/2002 ARUNA SINGAL LUTHRA & ASSOCIATES
VS THE SECRETARY MANINDER ACHARYA
GEN. (LOK SABHA) YASHISH CHANDRA

PRAMOD GUPTA

HIGH COURT OF DELHI
09 AUG,2018 REGISTRAR (LISTING)



